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UNION OF INDIA & ORS.

VERSUS

Petitioner(s)

Respondent(s)

Date : 07-03-2024 This matter was called on for hearing today.

CORAM

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE DIPANKAR DATTA
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ORDER

the counsel the Court made the following

To be listed/shown in the regular 1list of the week commencing

02.09.2024.

The costs already deposited by the States will be paid to the

Supreme Court

Association.
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